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Khanna): (a) The construction of the
Government of India Press, Koratti
(Kerala) building is expected to be
started within the next few months,

{b) The main reason for the delay
im the establishment of the Govern-
ment of India Press, Koratti has been
the inadequacy of the awvailability of
foreign exchange for the import of
press machinery.

Ty mwfe, TemE

(st s e :
vm.{u”lm&!ﬁ@fﬂ:ﬂﬂ:

(s gt o feg

F1 frmtor, wmam st ERw AT
(7o) @ A wE oAw FEET
dgr 21 ATEA ¢

frmtw, grare st dw st (st
AgT 9 @HT) AT AT STEe T
(FF)—¢ 7 FIW w77 2853 aF
Q7T 1 A R WTAT § | WTEeT (%)
—2 & fAu dfewz £ gTAE & oo
HE

Santha]l Refugees '

168, f Shri Umanath:
| Shri S, M. Banerjee:

Will the Minister of Works, Housing
amd Supply be pleased to state:

(a) whether some of the Santhal
refugees from East Pakistan are
likely tp be settled in Bihar; and

{b) if so., number of such refugees
to be settled there?

The Minister of Works,
and Supply (Shri  Mehr
®hanna): (a) No.

Housing
Chand

. () Does not arise.
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Housing Cooperatives

469. Shri Bishanchander Seth:
Will the Minister of Works, Housing
and Supply be pleased to state:

(ay whether it is a fact that his
Ministry has appointed a Cor'nrmttee
uf Housing Cooperatives; .

(b) if so, what are its ams and~
objects; and :-

(c) the reasons for appointing sucl;n
a committee?

The Minister of Works, Housing
and Suopply (Shri Mehr Chand
Khanna): (a) to (c). Having regard to
the important role that “ousing Co-
operalives can play in the ameliora-
tion of housing conditions. the Gov-
ernment of Indiag have set up a work-
ing group on Housing Cooperatives
to examine in detail the development
of cooperative housing and, among
other things, to recommend suitable
measures for the organisation of Co-
operatives in the orgapisation of Co-
operatives in the field of Housing
and to suggest specific programmes
indicating suitable patterns  of
finanancial and other assistance.

12.02 hrs.

PAPERS LAID ON THE TABLE

CERTIFIED ACCOUNTS OF THE DeLm
DEVELOPMENT AUTHORITY AND THE
AunrT REPORT THEREON

The Deputy Minister in the Ministry
of Health (Dr. D. S Raju): Sir. on
behalf of Dr. Sushila Nayar. I beg to
lay on the Table a copy of the Certi-
fied Accountg of the Delhi Develop-
ment Authority for the year 1960-61
together with the Audit Report there-
on, under sub-section (4) of section
25 of the Delhi Development Aect,
1957, [Placed in Library. See No.
LT-522/62.1





